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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR 
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF MARCH, 2026 

S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL 
BALANCE FB DB SB TOTAL FB DB SB TOTAL 

MA IN CASES :- 01.03.2028 

CIVIL SIDE:-
1 CIVIL FIRST APPEAL 15783 0 7 150 157 0 2 27 29 
2 CIVIL SECOND APPEAL 4883 0 0 53 53 0 0 21 21 
3 EXECUTION FIRST APPEAL 120 0 0 6 6 0 0 1 1 
4 EXECUTION SECOND APPEAL 25 0 0 0 0 0 0 0 0 
5 CIVIL MISC. APPEAL 36051 0 72 304 376 0 69 186 255 
6 CIVIL REVISION 724 0 0 51 51 0 0 29 29 
7 CIVIL REVIEW 767 0 25 6 31 0 7 7 14 
8 INCOME TAX REFERENCE 0 0 0 0 0 0 0 0 0 
9 OTHER TAX REFERENCE 117 0 1 0 1 0 0 0 0 
10 TAX CASES 0 0 0 0 0 0 0 0 0 
11 CUSTOM APPEAL 29 0 1 0 1 0 1 0 1 
12 INCOME TAX APPEAL 488 0 76 0 76 0 5 0 5 
13 WEAL TH TAX APPEAL 0 0 0 0 0 0 0 0 0 
14 BLACK MONEY TAX APPEAL 5 0 1 0 1 0 0 0 0 
15 SALES TAX REVISON 769 0 0 5 5 0 0 0 0 
16 TESTAMENTARY CASES 0 0 0 0 0 0 0 0 0 
17 COMPANY PETITION 6 0 0 0 0 0 0 0 0 
18 COMPANY EXECUTION PETITION 0 0 0 0 0 0 0 0 0 
19 COMPANY APPEAL 6 0 0 0 0 0 0 0 0 
20 COMPANY APPLICATION 75 0 0 0 0 0 0 0 0 
21 COMPANY SUIT 12 0 0 0 0 0 0 0 0 
22 COMPANY LIQUIDN. CASES 33 0 0 0 0 0 0 0 0 
23 ELECTION PETITION 8 0 0 0 0 0 0 0 0 
24 SPECIAL APPEAL (CIVIL) 31 0 0 0 0 0 0 0 0 
25 SPECIAL APPEAL (WRITS) 2292 0 102 0 102 0 63 0 63 
26 CIVIL CONTEMPT 3054 0 10 110 120 0 9 84 93 
27 CIVIL WRITS 88449 0 292 1634 1926 0 201 1225 1426 
28 RECRIMINATION PETITION 0 0 0 0 0 0 0 0 0 
29 CROSS OBJECTION 666 0 0 2 2 0 0 1 1 
30 CIVIL REFERENCE 6 0 0 0 0 0 0 0 0 
31 CIVIL TRANS. APPLICATION 212 0 0 45 45 0 0 29 29 
32 CIVIL MISC. PETITION 3 0 0 0 0 0 0 3 3 
33 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 77 0 0 1 1 0 0 0 0 

TOTAL (A) 154691 0 587 2367 2954 0 357 1613 1970 
- CRIMINAL SIDE:-

1 MURDER REFERENCE 4 0 0 0 0 0 0 0 0 
2 CRIMINAL APPEAL 35514 0 53 220 273 0 25 86 111 
3 CRIMINAL REVISION 12554 0 0 185 185 0 0 86 86 
4 CRIMINAL MISC. PETITION 26986 0 0 660 660 0 0 624 624 

(UIS 482 CR.P.C.) 
5 CRIMINAL MISC. BAIL 2932 0 0 1455 1455 0 0 1475 1475 

(U/S 438 & 439 CR.P.C.) 
6 CRIMINAL CONTEMPT 18 0 0 0 0 0 1 0 1 
7 CRIMINAL REFERENCE 5 0 0 0 0 1 0 0 1 
8 HABEAS CORPUS 32 0 34 0 34 0 42 0 42 
9 CRIMINAL LEAVE TO APPEAL 1039 0 2 19 21 0 4 4 8 

10 CRIMINAL WRITS 1456 0 30 140 170 0 17 120 137 
11 CRIMINAL REVIEW 0 0 0 0 0 0 0 0 0 

TOTAL (B) 80540 0 119 2679 2798 1 89 2395 2485 

TOTAL (A+B) 235231 0 706 5046 5752 1 446 4008 4455 

2026-04-15 12:20 

CLOSING 

BALANCE 

31.03.2028 

15911 
4915 

125 
25 

36172 
746 
784 

0 
118 

0 
29 

559 
0 
6 

774 
0 
6 
0 
6 

75 
12 
33 
8 

31 
2331 
3081 

88949 
0 

667 
6 

228 
0 

78 

155675 

4 
35676 
12653 
27022 

2912 

17 
4 

24 
1052 
1489 

0 
80853 

236528 



/ 
S.No. 

1 

2 
3 

1 

2 
3 
4 
5 

/ 
IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR 

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF MARCH, 2026 

PREVIOUS INSTITUTION DISPOSAL CLOSING 
KIND OF CASES 

BALANCE FB OB SB TOTAL FB OB SB TOTAL BALANCE 

MISC. C A S E S ::- 01.03.2028 31.03.2028 

CRIMINAL SIDE:-
CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.) 

1 BAIL IN CRIMINAL APPEAL 5178 0 48 158 206 0 38 197 235 5149 
2 BAIL & STAY IN CRL.REVISION 4452 0 0 126 126 0 0 82 82 4496 
3 BAIL & STAY IN CRL.MISC.PET. 26403 0 0 585 585 0 0 511 511 26477 
4 BAIL&STAY IN CRL.TRAN. PET. & CRLW 1448 0 0 137 137 0 0 75 75 1510 
5 BAIL & STAY IN CRL.CONT.PET. 0 0 0 0 0 0 0 0 0 0 
6 BAIL & STAY IN CRLLA 14 0 0 1 1 0 0 0 0 15 
7 CRIMINAL MISC. APPLICATION 

1101 0 0 34 34 0 0 43 43 1092 (Arising over Cr1. Main Cases) 

TOTAL (C) 38596 0 48 1041 1089 0 38 908 946 38739 

CRIMINAL TRANSFER 81 0 0 8 8 0 0 2 2 87 
STAY IN HABEAS CORPUS 0 0 0 0 0 0 0 0 0 0 

TOTAL (0) 81 0 0 8 8 0 0 2 2 87 
TOTAL (C+D) 38677 0 48 1049 1097 0 38 910 948 38826 
TOTAL (A+B+C+D) 273908 0 754 6095 6849 1 484 4918 5403 275354 
CIVIL SIDE:-
CIVIL INTER.CASES:-

1 STAYINI.T.APPEAL 51 0 3 0 3 0 0 0 0 54 
2 STAY IN W.T. APPEAL/ CUSTA 22 0 0 0 0 0 1 0 1 21 
3 STAY IN 0. T. REFERENCE 109 0 0 0 0 0 0 0 0 109 
4 STAY INS. T. REVISION 491 0 0 5 5 0 0 0 0 496 
5 STAY IN CIVIL 1ST APPEAL 6512 0 6 137 143 0 1 20 21 6634 
6 STAY IN CIVIL 2ND APPEAL 2172 0 0 52 52 0 0 21 21 2203 
7 STAY IN EXE. FIRST APPEAL 116 0 0 6 6 0 0 2 2 120 
8 STAY IN EXE. 2ND APPEAL 22 0 0 0 0 0 0 0 0 22 
9 STAY INC. M. APPEAL 9931 0 51 100 151 0 42 139 181 9901 
10 STAY IN CIVIL REVISION 646 0 0 48 48 0 0 19 19 675 
11 STAY IN CIVIL CONTEMPT 24 0 0 2 2 0 0 0 0 26 
12 STAY IN SPL. APPEAL (CIVIL) 19 0 0 0 0 0 0 0 0 19 
13 STAY IN CIVIL TRANS. APPLN. 192 0 0 40 40 0 0 23 23 209 
14 STAY IN COMPANY CASES 19 0 0 0 0 0 0 0 0 19 
15 STAY IN SPL. APPEAL (WRIT) 1989 0 94 0 94 0 47 0 47 2036 
16 STAY IN WRIT PETITION 42191 0 174 1565 1739 0 173 998 1171 42759 

TOTAL (E) 64506 0 328 1955 2283 0 264 1222 1486 65303 

CIVIL MISC. APPLICATIONS 4666 0 30 125 155 0 10 84 94 4727 
CIVIL MISC. CASES U/S-5 12979 0 96 250 346 0 54 158 212 13113 
EXE. MISC.APPLICATION 0 0 0 0 0 0 0 0 0 0 
LEAVE TO APPEAL TO S.C. 2 0 0 0 0 0 0 0 0 2 

TOTAL (F) 17647 0 126 375 501 0 64 242 306 17842 
TOTAL (E+F) 82153 0 45 4 2330 2784 0 328 1464 1792 83145 
TOTAL (C+D+E+F) 120830 0 50 2 3379 3881 0 366 2374 2740 121971 
GRAND TOTAL (A TO F) 356061 0 120 8 8425 9633 1 81 2 6382 7195 358499 
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